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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 24.10.2025 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 524/2025 

 

 

State Bank of India  

Vs  

Usha Gayathri Kavi 

Liquidator of GPR 

Resources Pvt Ltd 

 

Mr. Pranava Charan  

2.  Comp App (AT) (CH) 

(Ins) No. 525/2025 

 

 

State Bank of India  

Vs  

Usha Gayathri Kavi 

Liquidator of GPR 

Resources Pvt Ltd 

 

Mr. Pranava Charan  

3.  Comp App (AT) (CH) 

(Ins) No. 526/2025 

 
 

State Bank of India  

Vs  

Usha Gayathri Kavi 
Liquidator of GPR 

Resources Pvt Ltd 

 

Mr. Pranava Charan  

4.  Comp App (AT) (CH) 

(Ins) No. 527/2025 

For Stay 

IA No. 1486/2025 

To dispense with 

IA No. 1487/2025 

For Additional Docs 

IA No. 1488/2025 

For Direction 

IA No. 1489/2025 

 

Zeba Anwar  

Suspended Director of 

Milestone Aluminium 

Company Pvt Ltd  

Vs 

FUSO Glass India Pvt 

Ltd & Anr. 

Mr. Chandramouli 

Prabhakar  

 

5.  Comp App (AT) (CH) 

(Ins) No. 529/2025 

For Exemption 

IA No. 1490 & 
1492/2025 

For Stay 

IA No. 1491/2025 

 

Meera Madhusudhan 

Singh  

Vs 

Devvrat Rana & Anr. 
 

Mr. Jerin Asher Sojan   

6.  Comp App (AT) (CH) 

(Ins) No. 507/2025 

For Direction 

IA No. 1423/2025 

Delay in refiling 

IA No. 1424/2025 

 

 

G Chandrababu,  

Sree Dhanya 

Constructions  

Vs 

Pankaj Srivastava 

Liquidator of Empee 

Sugars and Chemicals 

Limited  

 

Mr. AG Girish Kumar  

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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7.  Comp App (AT) (CH) No. 
111/2025  

Delay in refiling  

IA No. 1262/2025  

For Stay  

IA No. 1263/2025 

 

 

 

Ch. SV Gopalakrishna 
Shareholder and 

Director of Sri Sai 

Venugopala Agro Farms 

Pvt Ltd  

Vs  

Venkata Satya Lakshmi 

Chelikani, Director of 

Sri Sai Venugopala 

Agro Farms Pvt Ltd & 

Anr. 

 

Mr. Raja Shekar Rao 
Salvaj 

 

8.  Comp App (AT) (CH) No. 

112/2025  

Delay in refiling  

IA No. 1264/2025  

For Stay  
IA No. 1265/2025 

 

 

 

Ch. SV Gopalakrishna 

Shareholder and 

Director of Sri Sai 

Sampath Vinayaka 

Agro Farms Pvt Ltd  
Vs  

Venkata Satya Lakshmi 

Chelikani, Director of 

Sri Sai Sampath 

Vinayaka Agro Farms 

Pvt Ltd & Anr 

 

Mr. Raja Shekar Rao 

Salvaji 

 

9.  Comp App (AT) (CH) 

(Ins) No. 492/2025 

To dispense with 

IA No. 1396/2025 

For Stay 

IA No. 1397/2025 

 

Krishnan 

Vs 

C Sanjeevi, Liquidator 

of Anu Engitech Pvt Ltd 

& 2 Ors. 

Ms. V Srimathi  

10.  Comp App (AT) (CH) 

(Ins) No. 523/2025 

For Stay 

IA No. 1475/2025 
For Additional Docs 

IA No. 1476/2025 

Thajudeen Alikannu 

Vs 

State Bank of India & 

Anr. 

Mr. Jerin Asher Sojan  

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

11.  Comp App (AT) (CH) 

(Ins) No. 514/2025 

 

(With defects) 

 

 

State Bank of India  

Vs  

TN (DK) Expressways 

Ltd 

  

Mr. Pranava Charan  

12.  Comp App (AT) (CH) 

(Ins) No. 528/2025 

 

(With defects) 

 

Sandeep Khurana  

Vs 

Eco Hotels India Pvt 

Ltd  

Mr. Sandeep Khurana 

Party in person  

 

 

13.  Comp App (AT) (CH) No. 

136/2025 

For Exemption 

IA No. 1480/2025 
For Stay 

IA No. 1481/2025 

 

(With defects) 

 

Sri Gopal Muniyappa & 

Anr.  

Vs 

Ganga Reddy 

Mr. MVV Ramana  
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For Orders 
(Request for adjournment in Item No. 14 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

14.  Comp App (AT) (CH) 

(Ins) No. 129/2022 

For Exemption 

IA No. 307/2022 

For Stay 

IA No. 308/2022 

Nandamuri 

Meenalatha, Erstwhile 

Director of Vantage 

Spinners Pvt Ltd 

Vs 

The Cotton Corporation 

of India Ltd & Anr 

 

Mr. Avinash Krishnan 

Ravi 

Mr. Anirudh Krishnan 

R1 

 

 

15.  Comp App (AT) (CH) 

(Ins) No. 186/2025  

For Stay  
IA No. 505/2025 

 

Shantilal Surana  

Vs  

V Duraisamy, RP & Anr 
 

Ms. Prapti Mehta  

16.  IA No. 345/2023 

(For Direction) 

in 

TA (AT) No. 76/2021 

(Comp App (AT) No. 

122/2018) 

For Additional Docs. 

IA No. 338/2023 

 

S.K. Bigstar Foods Ltd. 

& 8 Ors 

Vs 

TM Food Processing 

Ltd & 25 Ors. 

 

WITH 

Mr. I Abrar Mohammed 

Abdullah 

Mr. Sandeep Kumar 

Ambalavanan- R1- R9 

17.  TA (AT) No. 77/2021 

(Comp App (AT) No. 

163/2018) 

K. Trinadha Reddy & 

12 Ors. 

Vs 

TM Food Processing 

Ltd. & 21 Ors. 

 

WITH 

Mr. R Antony Roche 

Kama 

Mr. Sandeep Kumar 

Ambalavanan- R1- R9 

18.  TA (AT) No. 78/2021 

(Comp App (AT) No. 

210/2018) 

Rayudu Nagabhushan 

& 17 Ors. 

Vs 
SK Bigstar Foods 

Limited & 22 Ors. 

 

WITH 

Mr. John Mathew Mr. I. Abrar 

Mohammed 

Abdullah R1 
Mr. Sandeep Kumar 

Ambalavanan 

R2 R3- R5-R10 

19.  TA (AT) No. 80/2021 

(Comp App (AT) No. 

211/2018) 

Kaja Gajendra Rao & 

18 Ors 

Vs 

SK Bigstar Food Ltd. & 

22 Ors 

 

Mr. Deepak Kumar Mr. I. Abrar 

Mohammed 

Abdullah R1 

Mr. Sandeep Kumar 

Ambalavanan 

R2 R3- R5-R10 

20.  Comp App (AT) (CH) 

(Ins) No. 147/2023 

Balakrishnan 

Baburajan, Liquidator 

of Goodwin Packpet Pvt 

Ltd 

Vs 

Murali Narayanan & 

5 Ors 

 

Mr. Vinod PV  

21.  IA No. 1114/2025 

(For Stay) & 

IA No. 1115/2025 
(For Additional Docs) 

in 

Comp App (AT) (CH) No. 

102/2025 

 

Dhanalakshmi 

Srinivasan Builders & 

Housing Pvt Ltd 
Vs 

Chhapra-Hajipur 

Expressways Ltd & 10 

Ors 

Mr. Abhishek 

Jenasenan 

Ms. Geeta Battula R1 

Mr. Kaushik 

Narayanan R2 
Ms. S Indumathi  

R5-R7 



4 
 

22.  IA No. 1310/2025 
(For Condone Delay) 

In 

Comp App (AT) (CH) 

(Ins) No. 460/2025 

 

Green Morning 
Horticulture Pvt Ltd 

Vs 

Lakshmi Infrastructure 

& Developers India Pvt 

Ltd 

 

Mr. VVSN Raju  

23.  Comp App (AT) (CH) 

(Ins) No. 228/2024 

For Stay 

IA No. 606/2024 

For Exemption 

IA No. 607 & 608/2024 

 

Ammon Holdings Pte 

Ltd 

Vs 

CA Mahalingam Suresh 

Kumar, RP of Real 

Value Promoters Pvt 

Ltd 

 

Mr. Arun Karthik 

Mohan 

 

Mr.AG Sathyanarayana 

24.  Comp App (AT) (CH) 

(Ins) No. 202/2024 

For Stay 

IA No. 551/2024 

L Madhusudhan Rao 

Vs 

State Bank of India 

Stressed Assets 
Management Branch 

WITH 

Mr.Sriram 

Venkatavaradan 

Mr. Pranava Charan 

25.  Comp App (AT) (CH) 
(Ins) No. 203/2024 

For Stay 

IA No. 553/2024 

L Ramalakshmamma 
Vs 

State Bank of India 

Stressed Assets 

Management Branch 

 

Mr.Sriram 
Venkatavaradan 

Mr. Pranava Charan 

26.  Comp App (AT) (CH) 

(Ins) No. 152/2025  

For Stay  

IA No. 404/2025 

Methuku Srinivas 

Suspended Director of 

Buoyant Technology 

Constellations Pvt Ltd 

Vs  

Total Solutions Intec 

Pvt. Ltd. & Anr 

 

Mr. Chandramouli 

Prabhakar 

M/s Kanada Legal- R2  

27.  Comp App (AT) (CH) 

(Ins) No. 449/2023  

For Exemption  

IA No.1397/2023  

For Stay  
IA No.1395/2023 

Directorate of Revenue 

Intelligence, Kolkata 

Zonal Unit  

Vs  

P Sriram, Liquidator, 
Bharath Coal 

Chemicals Ltd & 3 Ors. 

 

Mr. Sai Srujan Tayi Mr.S Sathiyanarayanan  
R1 

 
For Admission (After Notice) 
(Request for adjournment in Item No. 28 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

28.  Comp App (AT) (CH) 

(Ins) No. 220/2024 

For Exemption 

IA No. 588/2024 
For Stay 

IA No. 589, 974, 

1047/2024 

To Vacate Stay 

IA No. 436/2025 

To Adv. Hg. 

IA No. 1227/2025 

 

Abhijit Bhattacharjee, 

Suspended Director of 

the Corporate Debtor 

Lumiford Pvt Ltd 
Vs 

COSR Ventures & Anr 

 

Ms. Priyanka Das Mr. Surya Teja Nalla R1 

Mr. Amir Bavani- R2 
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29.  Comp App (AT) (CH) 
(Ins) No. 213/2023 

Omkara Assets 
Reconstruction Pvt Ltd 

Vs 

Butchi Venkata 

Ramana Murthy 

Vadavalli, Erstwhile 

Director of Vasavi 

Industries Ltd & 3 Ors 

 

Mr. T Ravichandran Mr. Sandeep Bajaj R1 

30.  Comp App (AT) (CH) No. 

85/2024 

For Direction 

IA No. 1267/2024 

For Stay 

IA No. 1268/2024 

 

Gramox Paper & 

Boards Pvt Ltd 

Vs 

CSON Paper Mills Pvt 

Ltd 

Mr. CK Karunakaran Mr. Isaac Thomas 

31.  Comp App (AT) (CH) 

(Ins) No. 209/2024 

For Direction 
IA No. 569/2024 

RVN Infra Pvt Ltd 

Rep by its Managing 

Director R 
Venkatramaiah 

Vs 

Sai Ramesh 

Kanuparthy, RP of 

Gayatri Projects Ltd. & 

Anr 

 

Mr.Pogulakonda Pratap Mr. VK Sajith- R1 

32.  Comp App (AT) (CH) 

(Ins) No. 383/2024 

Bank of Baroda 

Zonal Stressed Asset 

Recovery Branch 

Vs 

Virginia Developers Pvt 

Ltd 

 

Mr. P Elayarajkumar 

Mr. R Imayavaramban 

 

33.  Comp App (AT) (CH) 

(Ins) No. 61/2025 

State of Tamil Nadu 

Commercial Taxes & 

Registration Dept. 

Vs 

C Ramasubramaniam 
Liquidator of Surana 

Corporation Ltd. & Anr 

 

Mr. B Vijay  

34.  Comp App (AT) (CH) 

(Ins) No. 216/2025 

For Stay 

IA No. 659/2025 

K Paramasivam 

Discharged Director 

Sri Maharaja Oil 

Imports and Exports 

India Pvt Ltd 

Vs 

R Raghavendran  

RP (Now Liquidator)  

Sri Maharaja Oil 

Imports and Exports 

India Pvt Ltd. 

 

Mr. PJ Rishikesh Mr. B Dhanaraj 

35.  Comp App (AT) (CH) 

(Ins) No. 263/2025 

For Stay 
IA No. 748/2025 

B Vijayvardhan 

Vs 

Dr. KV Srinivas, 
Liquidator & 2 Ors 

WITH 

Mr. M Maharshi 

Viswaraj 

 

36.  Comp App (AT) (CH) 
(Ins) No. 264/2025 

For Stay 

IA No. 750/2025 

Dr. KV Srinivas 
Insolvency Professional 

Vs 

State Bank of India 

SAMB-II, Hyderabad & 

Anr. 

 

Mr. KSS Yasaswi Mr. Pranava Charan R1 
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37.  Comp App (AT) (CH) 
(Ins) No. 281/2025 

For Stay 

IA No. 787/2025 

For Exemption 

IA No. 788/2025 

Balaji Loganathan 
Former Managing 

Director/Promoter of G 

V Annai Hospital 

Vs 

The Karur Vysya Bank 

Ltd & Anr 

 

Mr. J Vijay Mohan 
Gandhi 

Mr.S Sathiyanarayanan 
R1 

Mr. NP Vijayakumar R2 

38.  Comp App (AT) (CH) 

(Ins) No. 309/2025 

For Stay 

IA No. 914/2025 

To dispense with 

IA No. 915/2025 

FirstStep Ventures Ltd 

Resolution Applicant of 

Frontier Lifeline Pvt Ltd 

Vs 

S. Rajagopal 

Chairman- Monitoring 

Committee of Frontier 

Lifeline Pvt Ltd 

 

Mr. Anirudh Krishnan  

39.  Comp App (AT) (CH) 

(Ins) No. 360/2025 
For Exemption 

IA No. 1077/2025 

For Stay 

IA No. 1078/2025 

Downtown Temptations 

Pvt Ltd 
Vs 

Amaravathi Inn Pvt Ltd 

Mr. Bhagavath 

Krishnan 

 

40.  Comp App (AT) (CH) 

(Ins) No. 387/2025 

For Stay 

IA No. 1133/2025 

For Exemption 

IA No. 1134/2025 

Trinox Infrastructure 

and Developers Pvt Ltd 

(Successful Resolution 

Applicant) 

Vs 

B Vinod Kumar 

Assistant 

Commissioner 

(State Tax) & 2 Ors. 

 

Mr. VVSN Raju Mr. P Ramesh Babu R2 

41.  Comp App (AT) (CH) 

(Ins) No. 401/2025 

For Stay 

IA No. 1239/2025 

The Assistant 

Commissioner of 

Central Tax, 

Sangareddy GST 

Division 
Vs 

Manjeet Buccha, IRP of 

Trident Sugars Ltd. 

 

Mr. G Meghanathan Mr. K Gaurav Kumar  

42.  Comp App (AT) (CH) 

(Ins) No. 434/2025 

National Asset 

Reconstruction 

Company Ltd 

Vs 

SEW LSY Highways Ltd 

 

Mr. VV Sivakumar  

43.  Comp App (AT) (CH) 

(Ins) No. 472/2025 

For Exemption 

IA No. 1341/2025 

SEW LSY Highways Ltd 

Vs 

National Asset 

Reconstruction 

Company Limited 

 

Ms. Kopal Sharraf Mr. VV Sivakumar 

44.  Comp App (AT) (CH) 

(Ins) No. 467/2025 

For Additional Docs 

IA No. 1328/2025 

For Stay 
IA No. 1329/2025 

D R Balakrishna Raja 

Personal Guarantor, 

BKR Hotels & Resorts 

Pvt Ltd 

Vs 
B Mekala, RP of DR 

Balakrishna Raja & 

2 Ors 

 

Mr. BSV Prakash 

Kumar 
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For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

45.  Comp App (AT) (CH) 

No. 61/2022 

For Stay 

IA No. 690/2022 

Rajeev Satpal 

Lakhanpal & Anr. 

Vs 

Taashee Linux Services 

Pvt Ltd & 3 Ors. 

WITH 

Mr. M Sameer Hussain Mr. TVS Kumar R1 

46.  Comp App (AT) (CH) 

No. 64/2022 

For Stay 

IA No. 692 & 693/2022 

Rajeev Satpal 

Lakhanpal & Anr. 

Vs 

Taashee Linux Services 

Pvt Ltd & Anr. 

WITH 

Mr. M Sameer Hussain Mr. TVS Kumar R1 

47.  Comp App (AT) (CH) 

No. 109/2022 

For Stay 

IA No. 956/2022 

Rajeev Satpal 

Lakhanpal & Anr. 

Vs 

Taashee Linux Services 
Pvt Ltd & 2 Ors. 

WITH 

Mr. M Sameer Hussain Mr. TVS Kumar R1 

48.  Comp App (AT) (CH) 

No. 73/2023 

Rajeev Satpal 

Lakhanpal 

Vs 

Taashee Linux Services 

Pvt Ltd 

 

Mr. M Sameer Hussain Mr. TVS Kumar R1 

49.  Comp App (AT) (CH) 

No. 102/2022 

For Stay 

IA No. 857/2022 

For Stay 

IA No. 998/2023 

 

Vijaygopal M & 3 Ors 

Vs 

BRD Securities Ltd. & 

24 Ors. 

WITH 

Mr. Srikant Mohan Mr. CV Shailandhran 

R2, R4, R7, R8 

Mr. Cibi Vishnu-R9- R12 

Ms. Sreepriya 

Kalarikkal, PCS R14, 

R24 

50.  Comp App (AT) No. 

103/2022 

For Stay 

IA No. 859/2022 & 

997/2023 

 

Vijaygopal M & 3 Ors 

Vs 

BRD Finance Ltd. & 22 

Ors. 

WITH 

Mr. Srikant Mohan Mr. CV Shailandhran 

R2- R5, R8, 

Mr. Cibi Vishnu-R6 

51.  Comp App (AT) No. 

104/2022 
For Stay 

IA No. 861/2022 & 

996/2023 

 

Vijaygopal M & 3 Ors 

Vs 
BRD Motors Ltd. & 25 

Ors. 

Mr. Srikant Mohan Mr. CV Shailandhran 

R2, R4, R19, R20 
Mr. Cibi Vishnu-R5 

52.  Comp App (AT) (CH) 

(Ins) No. 141/2022 

G. Govindasamy 

Balasubramaniam, 

Suspended Director 

and Shareholder of 

Shree Murugan Flour 

Mills Pvt Ltd. 

Vs 

Indian Overseas Bank 

& Anr. 

WITH 

Dr. KS Ravichandran, 

PCS 

Ms. S Manjula Devi 

Mr. ML Ganesh-R1 

Mr. B Dhanaraj-R2 

53.  Comp App (AT) (CH) 

(Ins) No. 383/2023 

G. Balasubramaniam, 

Promoter/Suspended 

Director of Shree 

Murugan Flour Mills 

Pvt Ltd & Anr. 
Vs 

P Eswaramoorthy, 

Liquidator for Shree 

Murugan Flour Mills 

Pvt Ltd & 2 Ors. 

 

Dr. KS Ravichandran, 

PCS 

Ms. S Manjula Devi 

Mr. B Dhanaraj-R1 

Mr. ML Ganesh-R2 

Ms. A Vidya- R3 
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54.  Comp App (AT) (CH) 
(Ins) No. 258/2022 

For Stay 

IA No. 547/2022 

For Urgent Listing 

IA No. 548/2022 

 

Jakkula Rama Rao 
Suspended Director of 

NCS Sugars Ltd. 

Vs 

Punjab National Bank 

& 2 Ors 

Mr. Anirudh Krishnan Mr. Varun Srinivasan R1 

55.  Comp App (AT) (CH) 

(Ins) No. 116/2023 

For Stay 

IA No. 402/2023 

To Dispense with 

IA No. 403 & 404/2023 

For Urgent Listing 

IA No. 405/2023 

 

Y Vijay Kumar 

Vs 

Hindustan Magnesium 

Products Pvt Ltd & 

3 Ors 

Mr. Samuel Nagadesi, 

CA 

Mr. Santosh Jadhav R1 

R2 

Mr. V Shankar, RP/R4 

 

 

56.  Comp App (AT) (CH) 

(Ins) No. 70/2024 

For Direction 
IA No. 205/2024 

Southern Power 

Distribution Company 

of Telangana Limited 
(TSSPDCL) 

Vs 

Chinnam Poorna 

Chandra Rao, 

Liquidator of Victory 

Electricals Ltd 

Mr. Rama 

Subramaniam Raja 

Mr.AG Sathyanarayana 

 

02.00 PM 

Note:  After the matter listed at 02.00 pm, the regular Cause list will continue. 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

57.  Comp App (AT) (CH) 

(Ins) No. 245/2024 

 

K Shaji & 23 Ors. 

Vs 

Anish Agarwal, RP 

SAIL-SCL Kerala Ltd. 

(Corporate Debtor) & 

2 Ors 

Mr. Jinan KR Mr. Shaunak Mitra R1 

Ms. Puja Patwari R3 

 

 

  INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023- 

11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 
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2. Website: www.nclat.nic.in 
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